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The Deputy Minister of COlDlllene 
aad ladastry (Shl1 Satillb ChaDdra): 
(a) Yes, Sir. 

alae iD Level of 8ub·Soil Water In 
Delhi 

-511. r Sbrlmati Ila Palchoudhari: 
i. Shri Aarobindo G ..... l: 

Will the Minister of Works, Boasl .. 
and SDpply be pleased to state: 

(a) whether it is a fact that rile in 
the level of sub-soil water in Delhi 
has become.. putelltial danger to 
some of the existing buildings in New 
Delhi: and 

(b) If so, details of step~ taken to 
deal with the situation and ·the results 
achieved? 

The Deputy Minister of Works, 
Housin, and Sapply (8hrl Anil K. 
Chanda): <a) No, Sir. Some damp-
ness in foundations and lower portion 
of super-structure!; in ~ome buildings 
in New Delhi a~, however, been 
observed. 

(b) On the recomml'ndations of an 
Expert Committf'oe appointed for the 
purpose, steps have been taken for 
(l) sinking ot about 300 tube we1\s in 
the aft'ected areas fOr pumping out 
lIub..soil water, (ii) construction of 
special underground drainage system 
for the Central Vista lawns. (iii) rt'-
grading of lawns and open spaces for 
improving surface drainage, (iv) eco. 
nomy in the use of unfiltered water 
tor irrigation. (V) improvement'! in 
the general surface drainage system 
by the local bodies, etc. It is too 
early yet to asaes!! the results achiev· 
ed; the general indi('ation!l, howl'ver, 
are !latisfa('tory. 

Supply of MaapJaeR Ore .Dder 
Buier Aa"reemeat 

-55!. 8hr1 Vldy. Cbaraa 8bllkla: 
Will the Minister of CoauDeftIe ... 
... ..,., be pleased to state: 

(a 1 whether the negotiations of the 
prices ot the manpnese ore to be 
IUpplied to USA under the Barter 
~ent have been completed; and 

(b) if so. the results thereof! 

(b) It is not in th(' business interest 
of the Corporation to di~c1ose the 
prices. 

Camp Refulees in BlUlkura. Birbhum 
and Midnapar 

~a 3. SIu, Muhammed Elias: Will 
the Minister of Rehabilitation a.d 
Minority Affairs be ph'a!;ed to state: 

(a) whether any notice has been 
issued to the camp rerugees of Ban. 
kura, Birbhum and Midnap;lr to quit 
their 'amp~  and 

(h) if so. whRt i~ the rpason~ 

The Minister of Rehabilitation aDd 
Minority Allain (Shri Mehr Cband 
Kh:uUla): (a) Of the 4,951 displaced 
families living in camps in Bankura, 
Birbhum and Midnapore districts on 
the 31st December, 1960, the West 
Bengal Government are replJrt('d tn 
have notified 1,207 families to move to 
Dandukaranya for resettlement or to 
leuve the camps. 

(b) It was hopl'd that agriculturist 
families in camps 111 West Bengal 
would voluntarily move to Danda-
karanya for re-St'ttlement. i~ not 
having bet'n ~ul cess ul. it was dt'dd-
cd to notify families to mO\'e 10 

DRnda aran~'1I to the extent that 
th('re were v3cancies there for",_ 
habilitation. This step bas been 
taken in consultation with the State 
Government in ordpr to induce move-
ment of camp families to Danda. 
karanya. 

AlioUDeltt ., AceomlllOdation to G •• • 
_t BID.,..,." 

.5K, (8brl TupIllUl: 
\Cb. ....... S .... : 

Will the Minilter of W ..... ..... 
and 8I11II'I7 be pleased to state: 

(a) whether it ia a fac:t that lafle 
number of Cftltral GOnnuaeDt em· 
ployees who have eompJ~t~d ten 




